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Rajasthani-Tamil Seva Awards to Celebrate
Contributions to Tamilnadu’s Growth

Chennai, Dec 22:
The Rajasthani
Association Tamilnadu,
a distinguished
organization devoted
to social service and
cultural integration,
proudly announces the
launch of its Rajasthani-
Tamil Seva Awards.
The inaugural
ceremony, held today in

Chennai, was honored
by the presence of
Justice C. Saravanan

of the High Court of

Madras and Shantilal ‘.
Jain, MD & CEO of g Communication—  others to follow the path Praveen Kumar
Indian  Bank, = who = celebrating the profound of service, fostering Tatia, President of the
graced the occasion as impact of individuals unity, progress, and Assoualmn. stated:
guests of honor. and organizations meaningful change.” h Rajasthani-
The Rajasthani- whose  work  uplifts Shantilal Jain, MD Tamil Seva Awards
Tamil Seva Awards are  Tamilnadu. & CEO of Indian are a reflection of our
designed to acknowledge Each award carries Bank, Chennai, said, enduring legacy of
exceptional a cash prize of Rs. “The Rajasthani- honoring those whose
contributions that Jakh, a trophy, and a Tamil Seva Awards work makes a lasting
have meaningfully ~citation, underscoring are a commendable impact on society.
advanced the welfare the Association’s  step forward in Narendra  Srisrimal,
of Tamilnadu’s people. unwavering commitment recognizing the efforts Chairman of the
The awards span eight (o honoring those whose of  individuals  and Rajasthani-Tamil Seva
critical categories—  contributions benefit organizations who have Awards Committee,
Agriculture & Rural the people and the gone above and beyond added “ The Rajasthani-
Development, Public progress of Tamilnadu. in making a tangible Tamil Seva Awards
Services, Education, Justice C. Saravanan, difference in the lives extend this mission,
Healthcare, Environment  remarked “By of Tamilnadu’s people. honoring those whose
Sustainability, recognizing selfless  Their dedication tireless dedication to the
Entrepreneurship contributions to exemplifies the spirit of welfare of Tamilnadu
& Industry, Social Tamilnadu’s welfare, service that has fueled creates meaningful,
Welfare, and Media these awards inspire Tamilnadu’s progress.” positive change.

lN'/\UGURATION OF
XXVIIALL INDIA

‘ AL LAWY]
CRICKET 'l‘()URNAMENERS

21-26 DECEMBER 2024, CHENNAT

The 27th All India Lawyers Cricket Tournament, featuring teams from the Supreme Court of Delhi and
High Courts from states such as Chennai, Kerala, Allahabad, Andhra Pradesh, Telangana, Delhi, Karna-
taka, Punjab, Odisha, Maharashtra, and advocates from Puducherry, began in Chennai. Supreme Court
Judges C.T. Ravikumar, Ujjal Puyan, and R. Mahadevan, along with Madras High Court Judge S.S. Sundar,
inaugurated the matches. The President of the Madras High Court Association, Velmurugan, and Secretary
Murali made arrangements for the inauguration. Judges from various courts and advocates from different
states participated.

POCO launches M7 Pro 5G

Coimbatore, Dec 22: AMOLED  display, immersive
Wrapping up an eventful year audio, and flagship-grade cameras.
with a bang, POCO, one of Meanwhile, the C75 5G is the

India’s most dynamic consumer
tech brands, proudly announces
the launch of two groundbreaking
smartphones—POCO M7 Pro 5G
and POCO C75 5G. Designed
to  push boundaries in their
respective segments, these devices
redefine what’s possible in display

most affordable 5G smartphone,
with Only Sony sensor. With
these launches, POCO stays true
to its mission of delivering more
innovation and more value to
our fans” POCO M7 Pro 5G -
The Ultimate Entertainment Beast
Unmatched Visual Brilliance Set

brilliance, performance, and your sights on the segment’s
affordability. brightest AMOLED display,

‘At POCO, we've always offering a dazzling 2100 nits peak
believed in crafting tech that brightness on a 6.67" GOLED
empowers everyone,” said FHD+ screen. With HDR10+ and
Himanshu Tandon, Country a 120Hz Adaptive Refresh Rate,
Head of POCO India. “The M7 reimagines the mid-range category ~cvery frame comes to_life with
Pro 5G is a powerhouse that ith ~the segment’s brightest stunning clarity and fluidity.

POSH week for awareness on
sexual harassments

Tiruchi, Dec 22:

The Prevention of Sexual
Harassment (POSH) of
Women at Workplace
Week was observed
as part of a Central
Government initiative to
raise awareness among
postal employees. As
part of the campaign,
T. Nirmala Devi,
Postmaster General of the
Central Region,
inaugurated the program
in the region.

An awareness camp
on the Prevention of
Sexual Harassment of
Women at Workplace
Act (POSH Act, 2013)

Aravakurichi Sub-

Posts,
Division, who elaborated
on various aspects of
the Act.

The program witnessed
active participation from

workplace.

Smt. Nirmala Devi
delivered an insightful
address on the POSH
Act, emphasizing its
significance in ensuring

workplace.

Senior officials, including
Shri. Thangamani, Senior
Superintendent of Post
Offices, Tiruchirappalli
Division, Smt. Josephine

was organized at National 3 safe and respectful work over 150 Gramin Dak Sylvia, Assistant Director,
College Higher Secondary environment for women. Sevaks (GDS) from and Shri. Ramani,
School, Tiruchirappalli. The event also featured Trichy and Srirangam Superintendent of Post
The event ﬁlmed__‘o explanatory seminars Postal Divisions. Offices, Srirangam
educate and sensitize by Shri. Leo Jesurajan, Participants expressed Division, were also
postal staff about the Assistant Superintendent their appreciation for present at the event,
importance of preventing  of Post Offices, and Smt. the initiative and its contributing to its s
sexual harassment in the Revathi, Inspector of role in fostering a safer uccess.

Christmas Cheer at Bharath Institute of Law

Chennai, Dec 22:

The students of Bharath
Institute of Law brought
the festive season to life
with a grand celebration
of Christmas yesterday.
The event, marked by
joy, unity, and creativity,
was a vibrant testament
to the students” talents
and the festive spirit of
the season.

The program
commenced with a
warm welcome by hosts
Ms. M. Akila and Ms.
Pratheesha Kannan,
who set the tone for an
evening filled with cheer
and merriment. Following
the opening remarks, Ms.
Joy Joeshwin delivered
an inspiring speech that
highlighted the essence
of Christmas — love,
hope, and giving.

The celebration
continued with a
heartwarming ~ Christmas
play that brought the

nativity
captivating the audience

story to life,
with its
performances
beautiful ~ staging. The
choir  then  enchanted
everyone with melodious
Christmas carols, filling
the auditorium with the
festive spirit.

Adding a touch of
rhythm  and  energy,
the dance team set the
stage ablaze with their

lively performance,
while the talented Mr.
John  mesmerized  the
audience with his skilful
instrumental music,
which was a perfect
blend of harmony and

festivity.

The event would
not have been possible
without the invaluable
support and  guidance
of  DrHari  Prakash,
Additional Registrar,

Bharath University
and Dr.Gopal, Dean
whose encouragement
and  efforts  ensured
the success of the
celebration.As the event
concluded, the students
and faculty of Bharath
Institute of Law came
together to  celebrate
the joy of the season,
reaffirming the values of
unity and togetherness
that Christmas embodies.

Artha Global Opportunities Fund relocates
to GIFT City, targets $ 1 bn AUM by 2027

Gandhinagar, Dec 22:

Artha Global
Opportunities Fund,
a Mauritius-based
SEBI-registered entity
specializing in distressed
assets and special
situations, has become
the first Foreign Portfolio
Investor (FPI) to shift
its domicile to GIFT
City, Gandhinagar.
The move aligns with
Prime Minister Narendra
Modi’s vision of making
GIFT City a premier
international financial
services center (IFSC).

Sachin Sawrikar,
Founder and Managing
Partner of Artha Bharat
Investment Managers
IFSC LLP, announced the
fund’s relocation. “Our
Radiant Capital Global
Opportunities VCC Sub

Artha Bharat has
outlined ambitious
growth plans, including
launching three new
funds in 2025 to
expand its Assets Under
Management (AUM)
from Rs.1,100 crore to $1
billion within three years.
These funds will target
Non-Resident Indians
(NRIs) and Ultra High
Net Worth Individuals
(UHNIs) seeking global
diversification.

The planned funds
include:

Hedge Fund (US Retail
Sector): Aims for 3%-5%
alpha generation above
market returns quarterly.
Global Arbitrage Fund:
Designed for stable
annual returns of 8%-
10% through arbitrage
strategies.Fixed Maturity

Artha Bharat
highlighted several
benefits of relocating
to GIFT City. “The
regulatory framework
here has evolved to
become more business-
friendly and conducive
for an IFSC. This
shift has allowed us to
focus on growth while
navigating a simplified
regulatory environment,”
Sawrikar noted.The
move also enables the
fund to tap into India’s
talent pool. “Unlike
FPIs operating from
offshore jurisdictions,
our nearshore presence
in GIFT City
provides access to a
robust talent base and
valuable insights into the
Indian market,” he added.
Artha Bharat expects
its presence in GIFT City
to enhance operational
efficiency and position
the firm as a leading
player in India’s financial
landscape.The fund’s
relocation is seen as

a significant boost to
GIFT City’s growing
reputation as a hub for
global financial activities,
furthering India’s

ambitions in international
finance

PUBLIC N E
Itis hereby informed t the Comamon Public
that aur client M Kushal, §/0 Mr Kacheulal,
esicingtNo.4, Buddhar Siree, Parvathi Nagar,
“Thirupathi Nagar Extm, Kolathur, Chennai-99,
intends 10 purchase the property, ic. viz.
Vacant Plot bearing No.23, Kamniysmman
Nogar Anaex Part 1, somprised in Survey
No.155/1B, of Vadaperumbakkam Vilage,
mow Madhavaram Taluk, Chennai District
sdmesaring 25 sy st nd i
gt o Mr.CPAVAN KUMAR, s/0
Chandrakl, msldmgllNu 43,204 Floor,
T\mpn.\\i Street, Sowcarpet, Chennai 01, Tn
his connection, our client hus been informed
that ane of the parental document relating
10 the said property, viz. Original General
Power of Attomey Adjudicated as Document
No.712/2013 1 .R.0.Anna Nogar s missing
and the same could not be traced out, in
spite ofdiligent efforts and police complaint
on 09/12/2024 (Reference No.CPP24sa4350,
ate of Occurrence 25/11/2024). Hemae it

is therefore bercby informed ]
Public thet if any body has got aay objection
“whatsoever (o the proposed purchese of the
auid property by our elient From the shove
‘méntionéd owner, the same may be informed
10 the under-mentioned within three days
from the date of this Publication. In case,
10 information from the eammon public is
received within the said time, our lient will
‘he a liberty to purchase the same property,

acconding 10 faw.

SElW\M ASSOCIATES
Sangeetha, Advosae)
17505, St Aveoue M Nagar,
hennai-600115. Phonei044-2554554

Fund 1, launched under Plan (FMP): Targets
Mauritius’ Variable 9%-10% annual returns
Capital Company in USD over 3-4 years,
structure in 2023, has offering predictable
now merged into the income.

newly blished Artha Ad ges of GIFT
Global Opportunities  City Relocation

Fund in GIFT City. This

milestone reinforces

our commitment to

leveraging GIFT City’s

emerging status as a

global financial hub,” | |N.P.Mani, Date Of Birth:
he said. 02.05.1977, residing at

The fund, which invests
in Security Receipts
(SRs) issued by Indian
Asset Reconstruction
Companies (ARCs),
focuses on non-
performing loans backed
by operational assets.
With a lifespan of seven
years, it aims to deliver
over five times returns
on invested capital to
unitholders.

Expansion Plans to Boost
AUM to $1 Billion

ORIGINAL LAND /
PROPERTY
DOCUMEN LOST

| hereby inform the general public
that K. Kalaivani, aged about 58
(Aadhaar Card No. 9970 7161
9948), wife of G. Kamaraj, residing
5t No. 100, First Pillyar Temple
Street, Lakshmipuram, Crompettai,
Chengalpattu District - 600 044, at
Kandamangalam Registrar's Office
The Mother Document of our
immovable property registered as
Document No. 1117/1981 dated
29.08.1981 was loston 03.02.2023
while shifling house from S.3, No.
35, Bth Cross Street, New Colony,
Crompet. If anyone finds it, please|
contact me on my mobile number,

No.47, North New Street,
Sattur, Virudhunagar-626
203, Shall henceforth be
known as RAAJLM.AYAN

N.P.M.MUTHURAJ

I,  GPRABHA  Alias
M.PRABHA, Wio.
RaajM.Ayan, Date  Of

Birth: 21.10.1978, residing
at No.E2, Ayodhya Flats,
South Canal Bank Read,
Raja  Annamalaipuram,
Chennai-600 028, Shall
henceforth be known as
PRABHA.G.AYAN

G.PRABHA Alias M.PRABHA

NAME CHANG
I, MIRUDHULAW CHEZ
Dlo.

N,
Chezhiyan,|
Date Of Birth: 31.07.2003,
No.35/16,

Nedun
residing  at
6th  Street,
Nagar,

Vaishnavi
Thirumullaivoyal,|
Chennai-600 062, Shall|
henceforth be known as|

NOTICE OF LOSS OF SHARE CERTIFICATES
INOTICE s hereby given that share cerfificates for 100 equity shares of
M/S. Dr.Agarwal Eye Hospital Limited, standing in the name of LALIT KOTHARI
and bearing the following distinctive numbers have been lost. | request the

Company to issue duplicate share cartificate.
Folio No | | Nos|
3003 | LALIT KOTHARI | 100 14480 rom
2622901 [263000)
Any person who has a claim in respect of the said securities should lodge such claim with

evidence to
No. 4.Buhari Towers,3” FloorMoor

Minawmen! Services Private Limited,

the Company, at its Registered Offica, MIS. DrAganwal
es Roat, OFF Grearms Road Cher

Enak. Invetor@ragarmeteom or 1o f Share Tanthr A

"Kences Towsrs", 2nd Floor,

i Road, T Nagar, Chennai600 017, Emal: srims@integraledindiain wihin

15 daye publtaon of s nfce, e the Compiny Wil roced € st he claim 1 vour

fhe st o caba s Conpan kol ol st an i et

e Hospital Linited,
armil Nadu, 600006,
tegrated Registry
1 Ramakrishna Sreet,

es L Enld f e ok {

B0, snremk Reddereynetiance it
IPlace: Chenna Name of £ arat335007)
Dol 21122024 " LALI KOTHAR el s et P e

9840553664, or the above

dess MIRDHULAW CHEZHIAN
K. KALAIVANI. MIRUDHULAW CHEZHIAN
PUBLIC NOTICE

My client RKARIKALAN (Aadhaar No.20H1 2096 5580 ) aged about 51 years Sjo.
RAMALINGAM, residing at nio.8, 2nd Reddy Streed, Ambal Nagar, Ekkaffuthangal, Chennai-
600032, On 30/10/2024 at about 1215 pm. " An Original docurent registered in the
office of Acchiirapakkam S.R.0/Book 1/6279/2013 dated :08/07/2013, as per Survey
No47/6, Plot No.75 with an extent of 1200 Sqft of Nemam Vilage, Of Athivakkam
Villge, Maduranthagam Teluk, Kancheepuram District As there was a crowd i the xerox.
shop near ambal Nagar Signal, we 100k & xerax copy of the Original Document and the
dacuments were arranged near r«nw Nagar Bus slop, he DocumentNo6219/2013

Complint hat CSR No. 34112024, Nany Yo 1 e aove o ciooed e
b [ 866001

police

contact me af th

N.MURUGESAN, B.B.A.,M.C.A. LL.B., Advocale
No.3/15, J.N.salai, Ambal Nagar, Ekkattuthangal,

0735,

Ghennai-600032. Cell: 9543927322,

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. MERU CONSULTANTS AND TECHNOLOGIES PRIVATE LIMITED

1 | NAME OF CORPORATE PERSON M/S. MERU CONSULTANTS AND
TECHNOLOGIES
2 | DATE OF INCORPORATION 24/03/2000
OF CORPORATE PERSON
3 | AUTHORITY UNDER WHICH ROC CHENNAI UNDER THE
CORPORATE PERSON IS COMPANIES ACT, 1956
INCORPORATED / REGISTERED
4 | CORPORATE IDENTITY NUMBER OF | U74140TN2000PTCO44507
CORPORATE PERSON
5 | ADDRESS OF THE REGISTERED 18 Sharadha Aparment, 9/3A
OFFICE OF THE CORPORATE Bakthavatchalam Salal Mylapore ,
PERSON Chennal, Tamil Nadu - 600004
6 | LIQUIDATION COMMENCEMENT 18" DECEMBER 2024
DATE OF CORPORATE PERSON
7| WA, ADDRESS. EVAL ADDRESS, | MAME it MTHLR SABHAPATHY
TELEPHONE NUMBER AND VISWANATHA!
REGISTRATION NUMBER OF TH[ ADDRESS PLOTNO.22 VALLALAR
LIQUIDATOR HEH NILAMANGAI NAGAR,
DAMBAKKAM, CHENNAI-600088,
TAM\L NADU
(-MAIL: memvhq@gmaw com
MOBILE: 96840 8551
REG.NO: IBBYIPA-00 1 /lP
PO0G74/2017-18/11148
8 [LAST DATE FOR SUBMISSION OF | 177 JANUARY 2025
CLAIMS

Notice is hereby gwen that the M/s. MERU CDNSULTANIS AND TEEHNU[BGIES
PRIVATE LIMITED as luntary

stakefiolders of M/s MERU CONSULTANTS AND TEEHMO[DGIES PRIVATE UMITED
are hereby called upor to submit a proof of their claims as o the commencement
of this Liquidation process in the appropriate Form as per IBC Voluntary Liquidation
Regulations 2017, on o before 17th January 2025 {0 the Liguidalor at the address
‘mentioned In the above tem 7. The financial credilors shall submit their proof of ciaims
by efectronic means only. All ather crecitors may submit the proaf of claims, in person
or by registered post or by eleclronic means

Submission of false or misleading proofs of claims shallatiract penaltes

DATE: 22 DECEMBER 2024
PLACE: CHENNAI

REG.ND:

iquidation

MATHUR SABAPATHY VISWANATHAN
LIQUIDATOR OF THE COMPANY
1BEI/IPA-001,1P-P00674/2017-18/11148
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NISHWANTH JAYAPARAKASH,
Upps  Gad 08/03/2018,
G805, Mamudmanaoall, Ui
(sigpoe0), prombusel  prensan,
ﬂeuuwn otaCLY - €4
mp
@nﬂ NISHWANTH
SATAPRAKASH
sy siepascU@ADT.
JAYAPRAKASH,
Bes|

VANUMAMALAIKRISHNAN,

T0$5 CouamBGILosn euedlymisss
GoL B4 QamerRGneir.

@etrouny @-LealjQssaib
GngBlujciremin].

aTapUnd o direng.
Qs  Garme
F b U o b
Qs oy,

22-12-2024

: TUESDAY

AUCTION ON
24.12.2024 at 3 PM. AUCTION
WILL BE HELD AT OFFICE OF
THE MORTGAGEE/FINANCIER

Couersig, 1/176, Ghoufisir G, 5
wa;ﬁ?m’mm i O JALEEL AHMED,| | [s% ~@«i  MIRDHULAW
2 Moth 61501/ 2017-3015. sBe0s Quui wangl
Guopping Ismail, Opis  Codl| | |smpssiu@acp.

16/03/1991,  @p41, A

Opm, cwlempy,  Gosnmen

600 001

phmp Quuic  KRISHNAN,
Spps  Gad 18/07/1976,
QB.18/11,  rpBenburdr G,
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Itis hereby informed to the Common Public
thatour client Mr Kusal, 5/0 Mr.Kachrulal,

Vacant Plot besring No.23, Kanniyamman
Nagar Aunex Par 1, comprised in Survey
No.155/1B, of Vadsperumbakkam Village,
now Madhavaram Taluk, Chennai District
‘admeasuring 2235 sq.ft vacant land from its

present owmer, Mr.CPAVAN KUMAR, s/o
ML Chandrall, esidingat No.43, 2nd Floor,
Tirupalli Sreet, Sowcarpet, Chennai 01. In

that one of the parental document relting
to the nld propery, viz. al General

Noria/ 2013 1S .0 Anna Ngaris mising
and the same could not be traced out, in

on 09/12/2024 (Reference No.CPP24594350,
Date of Occurrence 25/11/2024). Hence it
is therefore hereby informed to the General
Public that if any body has got any objection
‘whatsoever o the proposed purchase of the
said property by our client from the above.
‘meationed owner, the same may be informed.
to the under-mentioned within three days
from the date of this Publication. In case,
10 information from the common public is
received within the said time, our client will
be at liberty to purchase the same propery,
according to law.

SELVAM ASSOCIATES

Sangeetha, Advocate)

1/505, South Avenue, Muthamizh Nagar,
Chennai-600115. Ph
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NOTICE OF LOSS OF SHARE CERTIFICATES
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NOTICE is hereby given that share certificates for 100 equity shares of

M. Dr.Agarwal Eye Hospital Limited, standing in the name of LALIT KOTHARI
and bearing the following distinctive numbers have been lost. | request the
Company to issue duplicate share certificate.

Folio No.|Name of

3003 | LALITKOTHARI

100 14480

BEFORE THE MOTOR
ACCIDENT CLAIMS
TRIBUNAL AT CHENNAI
M.P.No 2/2024
n
M.P.No.1/2022
in
0.P.N0.2519/2014

KViaya, Wio K Salvakumr,
i Ganapalhy Nagar,

F'alllk

Channal 500 100.
\h’uonerlPeanel

1.B.Si

4/2, Janakl Radha Street,

Janaki I,

Valasaravakkam

Chennai — 600 087.

2.Mss. Unlled Indla

insurance Co,

Motor 3rd PanF{ S (HUB),
166, Gre:

Thousand Lights,

Chennai - 600 006.
3.M/s.The New India
Assurance Co. Ltd

No.45, 5th Fioor,

Moore Street,
Chennai - 600 002.
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Before the Court
Honourable Dusmct Judg-

at Chei
F.C.LI DO PN02770'2024
Mrs R.Stella Mar

~Petitioner
Mr,cnaimsnya ® _Respondent
i.Cha
Yo e tiohan Sabhasundar
VihvasF G
City Par
Near swcm IT Part,
Siruseri-
Sieate ke notice thal the

above said case has been posted
to 3.1.2025 for your appearance
finally, pleass appear on that day
before the Hon'ble Court lslllng
which the msner will be decided
in your absence.

G.Sudhagar,
Counsel for Pehnonar

BEFORE THE MOTOR
ACCIDENT CLAIMS
TRIBUNAL AT CHENNAI
M.P.Nol. 312024

n
M.P.No.1/2022
in

0.P.N0.2519/2014
K.Vijaya, W/o K.Selvakumar,
43, Sni Ganapthy Nagar,
Pallikarat
Chennal 600 00.
PellllanerlPelllloner

1. B.Sivakami,
412, Janaki Radha Street,
Janaki
Valasamvakkam,
Chennai - 600 087.
2.M/s. United India Insurance
Co.Ltd, Motor 3rd
Party Coll HUB),

166, Greams Road,
Thousand Lights,
Chennai - 600 006.
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Any person who has a clam In respect of the said secufies should odge such claim with

its Registered Offce, MIS. DrAgarwal Eye Hospital Limited,
i Towers 3 Foroores Roat, O Greams Road Chnnal Tl 0003
s Share Transfer Agents, Integrated Registry
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of the registered holdlv(s)V :IilmanL The Comwny shlll not emmaln an claim thereafter.

4K Selvakumar,

Sfo. PKalyanasundram,

No.43, Sri Ganapathy Nagar,

Pallikaranai, Chennai — 600 100.

p 4th Respondent.
the above matter the

KViaya taken an

12022 in

In
petitioner

in M.P.No.1,
0.P.No. 2519/2014 to implead
the owner ol the Vehicle

Address A Emﬂ id of the Holder:-
Place: Chennai N: -
Dat

21122024 LALIT KOTHAR! 1Phon smmm

PUBLIC NOTICE
put

This is to inform the gene; my client Mr. cllan

Gounder, son of (late) Th. <1 Gounder is the absolute owner

of the property being Land measuring 2254 Sq.ft, comprised in

s..rv.;y No.242/2E, Velamur Village, lessed at Achirapakkam
nion, aluk,

District, presontly Chengalpet District and ,.m...;a within the

he above
OPNo.2519/2014. His Honour
was also ordered notice to the
Respondents. Since steps not
iaken, the pefiion to implead in
MPNo.1/2022 was _dismissed
for default on 31.01.2024 and

Therefore the Petitioner fil Ied an
2/2024
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istrict of istrict
of Achirapakkam. It is represented that the original parent
document pertaining to the said property being the Sale Deed
dated 002 (registered as Doc.No.1211 of 2002, SRO at
Achirappakkam) has been misplaced and inspite of best offorts,
the same is untraccable. Any person(s) having any claim in
respect of the aforesaid property or is in possession of the above
said document is/are hereby required to make the same known
in writing t hin 7 days from the date hereof, failing
which it shall be taken that there is no claim by any person to,
against and/or in respect of the aforesaid property and shall also
deemed that the said property is free from encumbrances. Any
porson dealing with the said proporty based on the said misplaced
document will be doing so at their own ris!
Mr'S. Saravanan, B.A., B.L.,
Advocate,
No.14, R K. Plaza, Lake View
Adambakkam, Chennai- 600085

Mobile: 9944829322

in I
restore the lmplead ‘peition
Ted i M BNo 15052 P

was dismissed for default on
31.01.2024. His Honour was
also pleased to take steps
through substituted service for
the respondents 1,2 & 4. Hence
take notice in the above matter
and file your objection if any on
20.01.2025 either in person or
thEough your counsel failing
which the petition will be decided
in your absence.

CKalaichelvan

Advocate
Counsel for Petitioner

3.M/s.The New India
A Co. Ltd,
No.45, Sth Floor,

Moore Street,

Chennai - 600 002.
.Respondents/Respondents.
the above matter the
petiioner K.Vijaya taken an
appllcallan in M.P.N0.1/2022 in
0.PN0.2519/2014 to implead
the owner of the Vehicle
K.Selvakumar in the
0.P.N0.2519/2014. His Honour

taken, lhe petition to implead in
M.PNo.1/2022 was dismissed
for delaull on 31.01.2024 and
consequenuy dismissed the main
0P, on the same day.
Therelore lhe Petitioner ﬁled an
application in  M.PNo.3/2024
to restore the claim pehhon
filed in M.P.No.1/2022  which
was dismissed for default on
31.01.: 2024 His Honour was

also to take steps
hiough substtuled service. for
the respondents 1,2. Hence

take nolice in the above matter
and file your objection if any
on 20.01.2025 either in person
or through your counsel failing
which the pelition will be decided
in your absence.
C.Kalaichelvan
Advocate

Counsel for Petitioner



